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the Table of the House as early as 

possible. 

Elections in Orissa 

r Shri P. K. Deo: 
3689. i Shri Kohor: 

L Smt. Shashank MlUljari: 

Will the Minister of Home Mairs 
be pleased to state: 

(a) whether the Government of 
Orissa had written to the Supreme 
Court to lend the services of a judge 
to serve in a high power commission 
of the Orissa Government to probe 
into the various malpractices alleged 
to have been resorted to during last 
election; 

(b) the reaction of the Supreme 
Court to this request; and 

(c) whcther Supreme Court has 
sought the permission of GOvernment 
of India to give any such Supreme 
Court Judge on loan service to the 
Government of Orissa? 

The Minister of State in the Minis-
try of Home Mairs (Shri Datar): 
(a) and (b). The Chief Minister 
Orissa. had requested the Chief Justic~ 
of India to lend the services of a 
Supreme Court for this purpose but 
the latter regretted his inability to 
do so. 
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Central Government Industrial 
Projects 

3692. fOr. L. M. Singhvi: 
"l. Smt. Sarojini Mahishi: 

Will the Minister of Finance be' 
pleased to state: 

(a) what is the total quantum of 
loans advanced to the Central Gov-
ernment industrial projects to date; 

(b) what are the different sources 
of these loans; 

(c) what is the rate of inter!'!st on 
these loans; 

( d) w ha t arc the total arrears of 
unrealised interest on such loans; and 

(e) whpther a statement would be 
laid on the Table? 

The Minister of Finance (Shri 
Morarji Desai): (a) to (c). The info~­

mati on is being collected and will be 
laid on the Table of the House in due 
course. 

State Awards 

3693. Dr. L. M. Singhvi: Will the 
Minister of Bome Alfairs be pleased 
to state: 

(a) whether Government have. 
examined the constitutional validity 
and propriety of glvmg various 
awards annually such as Bharat 
Ratna, Padmabhushan, etc.; and 

(b) whether Government in thilt· 
connection have consulted any expert 
legal opinion? 




